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No.06/8.0./2019 Date : 2103 %415

In exercise of powers conferred under Ruje 21(1) of the Rules ol gl
Court of Judicature for Rajasthan, 1952, 1 hereby nominate Hon'ble Mr, Justics
Mohamymad Rafiq to be the Administrative J udge with immediate effect. He ghall
dispose|of the administrative business in accordance with Stundizg Order M.
09/5.0.12013 dated 01.10.2013. |
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No.PA/RG/AJ2001/212 | Date: 21,05.261%
Copy forwarded to the following for information :-

1. The Registrar (Vigilance)/  (Admn.y (Rules)/  (Class.)/(Txim.)
(Judicial)/Q.8.D. (F&Y), Rajasthan High Court, Jodhpur.

2. The Registrar (Admun.), Rajasthau High Court Bench, Jaipur with the
request to distribute the copics of this order to all the Hoa'bie Judoes
sitting at Jaipur, through P.S. and all the Judicial Officers posted i the

Registry at Jaipur Bench, Jaipur.
3. The Registrar (Vigilance)/ (Writs)/ (Class.)/ (Judicial), Rajasthai Figh
Court Bench, Jaipur,

. T

¢ Registrar-cum-CPC, Rajasthan High Court Bench, Jaipur.
O.8.D., Rajasthan High Court, Jodkpur / Jaipur Bench, Jaipur.
Senior / Deputy Registrars, Rajasthan High Court, Jodhpur/ Jainur
Bench, Jaipur.
Assistant Registrars, Rajasthan High Court, Jodhpur/ Jaipur Berci,
Jaipur. _
8. AllA.O.J. of Administrative Sections, Rajasthan High Court, Jodbipar
- A.Q.J. (Classification) (Web Site), Rajasthan High Court, Jodhpur, Jaipur
Bench, Jaipur,
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Copy also to :-

-

The Registrar-cum-Principal Sceretary to Hon'ble the Chief Justice.

2. The Brivate Secretary to Hon'ble Mr. Justice Mohammad Rafiq, along
with copy of Standing Order No.09/5.0./2013 dated 01.10.2013.

3. All Private Sccretaries to Hon'ble Judges. :
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